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IN THE C TR~~ADMINISTRATIVE TRIBUNAL 

NEW EOItBAY BENCH? NEW BOIAY. 

0. A. NO. 	20 CF 	1990. 

Dr. Shakti Pada Jana. 	 .... 	Applicant. 

Versus. 

a 

Union of India & Ors. 	 .... 	Respondents. 

Page Nos. Sr. No. 	Description of documents 
- 	

e 1iefuon 	-- 

Application. 

Copy of Memorandum dated 10th 
November 1983 issued by Joint 
Commissioner, (EL 

3. 	Copy of Applicant's representation 
dated 5th December 1983. (EX. 'B'). 

Copy of Office Order dated 30th" 
August 1984 issued by the Director, 
Central Poultry Breeding Farm, 
Bombay. 	( E)i. 'C').. 

Copy ofz': Applicant's representation 
dated 12th September 1984. (EXH.'D'). 

6, 	Copy of Ministry letter dated 22nd 
July1988 together with Seniority 
List. 	(Exh. 'E'). 

7. 	Copy of letter dated 2nd April1986 
addressed by Dr. S.I.Ranjan Director 
to Dy. &ecretary, Animal Husbandry. 

8. 	Copy of Applicant's repreentation 
dated 28.11.1989 46dress to UPSO. 

( Ex, 'G' ), 

9. 	Copy of Applicant's representation 
dated 6th December 1989. (.Ex. 'H'). 

10. 	Copy of Office Order dated 1st, January, 
1990 issued by Under Secretary in 
Ministry of Agriculture. (Ex. 'I'). 

11. Vakalatnama. 
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